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given) g
[ Et. Description Seir Spouse | Dopéndant-1 Dependant-2 | “Dapendant-3 |
Mo, | .. Name(8] Nama Name Efc. Wame,
{1} | Cash 20,680 \S 050
{I) | Deposits In | G5000 :
Banks, Financial (ﬁg}&) { Sonse
Institutions And : (CCOVARD |
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dealing with telephones
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I hereby declare that the above details are true to the best of my
knowledge and belief,
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Note: plaase sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
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